5793

submitted its final report to Govern-
ment;

(b) f so, the recommendations
made by the Committee,

(c) whether the report has been
conmidered by Government, and

(d) if so, the action taken by’ Gov-
ernment to inplement the recommen-
dations?

The Deputy Minister of Food and
Agricuiture (Shri A. M. Themas): (a)
The Fact Finding Committee has
reported that the information collected
by i1t after the submission of the
Interim Report has confirmed conclu-
sions arrived at 1n the Interim Report
and requested that the same be treated

as Final Report.

(d) Copies of the Report have been
placed i1n the Library of the Parla-
ment

(c) and (d) The Report was con-
sidered by the Government and
powers were delegated to the Govern-
ment of UP to hicense establishment
of power crushers including bels
Under these powers, the UP Govern-
ment 1ssued the U.P Khandsar Sugar
Manufacturers’ Licensing Order, 1959
on the 24th Februsry, 1950. This order
applies to the reserved areas of sugar
factories :n the 30 khandsari producing
dustricts.

Public Health Engincering

1967, Shri Ram Krishan Gupts: Wil
the Minister of Health be pleased to
state the steps taken or proposed to
be taken for the completion of the
bulding for Public Health Engineer-
ing In the All India Institute of
Hygiene and Public Heslth, Calcutia®

The NMimister of HMHeslth (Shri
Karmarkar): Admmistrative approval
has been accorded. Preliminary esti.
mates for the construction of the build-
ing have been received and are being
scrulinised for according  techmacal
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Determination of Backward Areas for
Postal Facilities
1988, Shri Ram Krishan Gupta:
Shri D, C. Sharma:

Will the Minister of Transpert snd
Communications be pleased to refer
to the reply given to Starred Question
Na 1207 on the 17th March, 1859 and
state

(a) the procedure followed in deter-
mining the backward areas for pur-
po;e: of extension of postal facilities;
an

(b) the backward areas so deter-
mined (State-wise)?

The Minister of Trausport and
Communications (Shri 8. K. Patil):
(a) Those areas are included m the
schedule of ‘very backward areas’ for
the purpose of extensmion of postal
faciities which have not been deve-
loped on account of difficult terran,
sparse population or lack of literacy
and where owing to long lines of
communications post offices are ex-
pected to work at a loss ¢xceeding the
normal! permissible hmits

{b) A statement 1s laid on the Table
of the Sabha [See Appendix 1, an-
nexure No 99 ]

New Rallway Lines in Punjad

{ Shri Ram Krishan Gupta:
1989. ; Shri Hem Raj:

| Shrt Daijit Siagh
Will the Muuster of Raflways b»

pleased to refer to his speech m Lok
Sabhs on the 5th March 1959 and

state

(a) whether Government have con.
sidered the following proposals for
construction of new lines in Punjab:

(1) Jagadhri-Chandigarh - Rupar-
Ludhiana line
(») Buwani-Rohtak lme; and
(i) Gohana-Panipat line; and
(b) if so, the nature of action taksn
in this regard?





